| \ 5/ S 'NATIONAL COMPANY LAW TRIBUNAL
" S . 'AHMEDABAD BENCH
AHMEDABAD

C.P. No. 31 /441/NCLT/AHM/2018 .

- Coram Hon’ble Mr HARIHAR PRAKASH CHATURVEDI, MEMBER JUDICIAL
"Hon’ble Ms MANORAMA KUMARI, MEMBER JUDICIAL

ATTENDANCE CUM- ORDER SHEET OF THE HEARING OF AHMEDABAD
- BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 21.03. 2018

| -Name of the Company: - Hltesh Parikh, Vishal Mlstry
S (Mamak Comtrade Pt Ltd)

B Sectlon of the Companles Act Sectlon 44_1, r/w 271(3) of the Com anlesAct 2013 '_

- S NO NAME (CAPITAL LE'ITERS! DESIGNATION

. 1.’

REPRESENTATION SIGNATURE

" ORDER

_ None present for the Petitioner.

The registry is directed to issue notice to the ROC callmg for the report/reply tothe
o present appllcatlon seekmg for compounding the offence alleged. '

List the matter on 25.04.2018.

MANORAMA KUMARI - HARIHAR PRAKASH CHATURVEDI

MEMBER JUDICIAL - MEMBER JUDICIAL

Dated this the 21st day of March, 2018.




